
>

Title: Papers laid on the Table of the House by Ministers/members.

 

MADAM SPEAKER: Now Papers to be laid on the Table.

 

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI PRAFUL PATEL):  I beg to lay on the Table a
copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Hindustan Photo Films Manufacturing Company Limited and the
Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6659/15/12)

(2) Memorandum of Understanding between the Bharat Bhari Udyog Nigam Limited and the Department of Heavy Industry,
Ministry of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6660/15/12)

(3) Memorandum of Understanding between the Hindustan Salts Limited and the Department of Heavy Industry, Ministry of
Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6661/15/12)

(4) Memorandum of Understanding between the Bridge and Roof Company (India) Limited and the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6662/15/12)

(5) Memorandum of Understanding between the Heavy Engineering Corporation Limited and the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6663/15/12)

 

(6) Memorandum of Understanding between the Richardson and Cruddas (1972) Limited and the Department of Heavy
Industry, Ministry of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6664/15/12)

(7) Memorandum of Understanding between the Hindustan Cables Limited and the Department of Heavy Industry, Ministry
of Heavy Industries and Public Enterprises for the year 2012-2013.

(Placed in Library. See No. LT 6665/15/12)

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF MINORITY AFFAIRS (SHRI SALMAN KHURSHEED): I beg to lay
on the Table:--

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Judicial Academy, Bhopal, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Judicial Academy,
Bhopal, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library. See No. LT 6666/15/12)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Judicial Academy, Bhopal, for the year
2008-2009, alongwith Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Judicial Academy,
Bhopal, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library. See No. LT 6667/15/12)

 

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H. MUNIYAPPA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(i)              Memorandum of Understanding between the Indian Railway Finance Corporation Limited and the Ministry of
Railways for the year 2012-2013.

(Placed in Library. See No. LT 6668/15/12)

(ii)            Memorandum of Understanding between the Konkan Railway Corporation Limited and the Ministry of Railways
for the year 2012-2013.

(Placed in Library. See No. LT 6669/15/12)

(iii)           Memorandum of Understanding between the Dedicated Freight Corridor Corporation of India Limited and the
Ministry of Railways for the year 2012-2013.

(Placed in Library. See No. LT 6670/15/12)

(iv)          Memorandum of Understanding between the IRCON International Limited and the Ministry of Railways for the
year 2012-2013.

(Placed in Library. See No. LT 6671/15/12)

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

 

(i) Review by the Government of the working of the Braithwaite and Company Limited, Kolkata, for the year 2010-
2011.

 

(ii)            Annual Report of the Braithwaite and Company Limited, Kolkata, for the year 2010-2011, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

 

 

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library. See No. LT 6672/15/12)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS AND MINISTER OF STATE IN THE
MINISTRY OF CORPORATE AFFAIRS (SHRI R.P.N. SINGH): I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (3) of Section 642 of the Companies Act, 1956:-

(1)           The Unlisted Public Companies (Preferential Allotment) Amendment Rules, 2011 published in Notification No.

G.S.R. 879(E) in Gazette of India dated 14th December, 2011.

(2)           G.S.R. 880(E) published in Gazette of India dated 14th December, 2011, making certain alterations, mentioned



therein, in the Schedule XIV of the Companies Act, 1956.
(3)           The Companies (Accounting Standards) Amendment Rules, 2011 published in Notification No. G.S.R. 913(E) in

Gazette of India dated 29th December, 2011.
(4)           The Companies (Accounting Standards) (Second Amendment) Rules, 2011 published in Notification No. G.S.R.

914(E) in Gazette of India dated 29th December, 2011.

(Placed in Library. See No. LT 6673/15/12)

 

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES AND MINISTER OF STATE IN THE MINISTRY OF
MINORITY AFFAIRS (SHRI VINCENT H. PALA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(i)                 Memorandum of Understanding between the WAPCOS Limited and the Ministry of Water Resources for the
year 2012-2013.

(Placed in Library. See No. LT 6674/15/12)

(ii)            Memorandum of Understanding between the National Projects Construction Corporation Limited and the
Ministry of Water Resources for the year 2012-2013.

(Placed in Library. See No. LT 6675/15/12)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Narmada Control Authority, Indore, for the year
2010-2011, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Narmada Control Authority,
Indore, for the year 2010-2011.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library. See No. LT 6676/15/12)

 

_______


